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HON'BLE MS. BINU TAMTA,MEMBER (JUDICIAL )

CORAM: " HON'BLE MS. HEMAMBIKA R. PRIYA,MEMBER ( TECHNICAL )

Sl

No o AL ApPELLANT RESPONDENT REPRESENTATIVE ~ JPVARK
REGULAR MATTERS

COMMISSIONER OF CGST & ABHISHEK RASTOGI AND

ININVESTMENTS & = ~p\irp AT EXCISE.ADDITIONAL GARIMA GUPTA, ADV./DR

L ||ST/52875/2019 glliﬁllil_?g ﬁﬁ%E%NY DIRECTOR GENERAL garimagupta@ggassoc.co.in T.O.
(ADJUDICATION)-NEW DELHI
VISH WIND DGCEI New Delhi, ADDITIONAL ABHISHEK RASTOGI AND
2 ST/50197/2020 INFRASTUCTURE LLP DIRECTOR GENERAL GARIMA GUPTA, ADV./DR T.O
(VWILLP) (ADJUDICATION)-NEW DELHI  garimagupta@ggassoc.co.in
GAJENDRA MAHESHWARI,
PRIYAMWADA SINHA,
. . .. SIDDHARTH PUNJ &
3 ST/59839/2013 ifcllvel e kil gommlglf;e_f..of Central DRISHTY SAKHUJA,
xcise,Delhi-iii ADV /DR
gajendra.maheshwari@reinhead
s.com
ST/MISC/50334/2024
INDIAN HOLIDAY Commissioner of Service R. Krishnan, Adv./DR
4 ||S1/60269/2013 PRIVATE LIMITED Tax,DELHI I rkriadvo@gmail.com
Commissioner of Central Excise, HITESH RATHORE AND
Surva Treasure Island Pyt CUSTOMS NAVEEN JINDAL CA AND
5 ST/50853/2015 L;‘dy Y (Adjudication), COMMISSIONER,  ABHISHEK JAJU
CUSTOMS, CENTRAL EXCISE ADVOCATE/DR
AND SERVICE TAX-INDORE jajuadvocate@gmail.com
6 ST/50124/2017 SII\]J (1?3\1}]2%?{131\?(]‘? PAV[,{,TO Commissioner of Central Excise and PATANKAR LEGAL
- LTD Service Tax, MEERUT-I COMBINE/DR
PRIYADARSHINI Commissioner of Central Excise and
7 STS01902018 ~oNgTRUCTIONS Service Tax,BHOPAL IP/DR
ST/MISC/50694/2024
8 ST/52708/2018 SK INDIA REALCON COMMISSIONER OF CGST & ESIIEES(I}{U%;}EP:S\’/?S{&
= PVTLTD CENTRAL EXCISE,DEHRADUN i N
ncguptaasso@yahoo.co.in
ST/MISC/50788/2024
GAINWELL LAKSHMIKUMARAN &
9 ST/52895/2018 COMMOSALES ggﬁﬁfigﬁ%g .I:A(III(’}SEfL SRIDHARAN, ADV.-Delhi/DR \
PRIVATE LIMITED ? - court.del@lakshmisri.com
GAINWELL LAKSHMIKUMARAN &
10 ST/53326/2018 COMMOSALES ggllx\ldj{\ARIAS]SdI]g)lj(];:I%]g }1 A(iI(’}SIE I& SRIDHARAN, ADV.-Delhi/DR
PRIVATE LIMITED ’ ” court.del@lakshmisri.com
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GAINWELL
COMMOSALES
PRIVATE LIMITED

GAINWELL
COMMOSALES PVT
LTD

BIRBAL ACADEMY &
PUBLICATION PVT
LTD

11 ST/53327/2018

12 ST/51196/2020

13 ST/53857/2018

EXOTICA

14 DEVELOPERS

ST/53875/2018

ORIENT

15 REFRACTORIES LTD

ST/53878/2018

M2K ENTERTAINMENT

16 PLTD

ST/54027/2018

KRISHNA

17 ENGINEERING

ST/50639/2019

TAJ LAKE PALACE

18 HOTEL

ST/50675/2019

Prepared by — LDC

Verified by - CM
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COMMISSIONER OF CGST &
CENTRAL EXCISE,JAIPUR I..

COMMISSIONER, CGST-
UDAIPUR

COMMISSIONER OF CGST &
CENTRAL EXCISE,DELHI EAST

COMMISSIONER OF CGST &
CENTRAL EXCISE,DELHI EAST

COMMISSIONER OF CGST &
CENTRAL EXCISE,JAIPUR I..

COMMISSIONER OF CGST &
CENTRAL EXCISE,DELHI WEST

COMMISSIONER OF CGST &
CENTRAL EXCISE,UDAIPUR

COMMISSIONER OF CGST &
CENTRAL EXCISE,UDAIPUR

LAKSHMIKUMARAN &

SRIDHARAN, ADV.-Delhi/DR
court.del@lakshmisri.com
LAKSHMIKUMARAN &

SRIDHARAN, ADV.-Delhi/DR
court.del@lakshmisri.com —/

CORPUS JURIS INDIA./DR
corpusjrisindia@gmail.com

R.S.SHARMA
ADVOCATE/DR
rssharma@gmail.com

ANKIT TOTUKA
ADVOCATE/DR
ankit@saarthaklaw.com

Vivek Sharma/DR

KESHAV MALOO &
ASSOCIATES, C.A./DR
malookeshav@gmail.com

KESHAV MALOO &
ASSOCIATES, C.A./DR
malookeshav@gmail.com

Dy. Registrar
(Appeal Bench)



